195 Written Answers

Corporation Refinery in Bombay there
iy likely to be a shortfall in the pro-
duction of kerosene; s

(b) if o the rate of production of
keroszne in the country by the differ-
ent refineri€g anqg whether the short-
fall that is going to be created becausg
of the above strike can be met by in.-
creased production in other refineries;

(¢) if not in what way Government
are going to meet the gap and whe-
ther steps have been taken to nego-
tiate with any foreign c0untry to pro-
cure the supply; ang

(d) whether the shortfall in produc-
tion ig of zueh a nature that the Cen-
tral Government may have to cut
down supplies to the State; ang if eo,
the actual cut that ic being contem-
plated for each of the States in the
country State-wice?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM, CHE.
MICALS AND FRETILIZERS (SHRI
DALBIR SINGH): (a) to fd}, The es-
timated requirement of kerosene for
1982 is placed at 5.1 million tonnes, It
wag also ectimateq that indigenous
production of kerosene would be of the
order of 3.6 million tonneg and the
deficit would be met threugh the long
term contract with the USSR for im-
port of petroleum products. Stepe have
already been tgken to import addi-
tional quantities of kerosene which
would take care of the short_fall in
kerosene production in Bharat Petro-
leum Corporation Limited Refinery.
Therefore‘ the question of reduction of

kerosene cupplieg to the States does
not arise,

Restriction of FERA and MRTP drug
Companies in case of items reserved
for public sector

3593. SHRIMATI JAYANTI PATNA-
IK. Will the Minister of PETROLE-
UM, CHEMICALS AND FERTLIZERS
be pleased {0 state.

(a) whether a proposal ig under the
Consideration of Government to djsal-
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low the FERA and MRTP drug Com-
panieg for the automatic growth in
itemg which are reserved for ths.Pub-
lic gector and those formulationg which
do not involve high technolegy;

(b) whether any detailed scheme is
poposed to be worked out for this
purpose;

(¢) if 50, the detailg of that gcheme;
and

(d) the progress made n implemen-
ting it?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM, CHE-
MICALS AND FERTILIZERS - (SHRI
DALBIR SNGH): (a) and (b). On
14-8.80, Government had notified its
policy of allowing automatic growth to
the extent of 5 per cent per annum
limited to 25 per cent jh a five-
year period, in one or more stages, of
the registered or licensed capacities of
industrial undertakings in the indus-
tries specified in the Schedule to the
said notification subject to certain con-
ditions, This nolificalion gg amended
on 21st February 1981, ocovered the
Drug Indusiry as 3 whole. The ques-
tion of applying this policy to
the Drug Industry in the context of
the New Drug policy is under consi-
deration and no final decision heg heen
taken so far,

(c) Details of the proposal under

consideration can no¢ be divulgeg at:

this stage in public interest.

(d) Does not arise,
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